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These were sent to the State Govern-
ments concerned for enquiry. 

(d) Day to day administration of the 
Employment Exchanges vests with State 
Governments to whom complaints are 
forwarded for appropriate action. Dur-
ing 1966 and 1967 reports were receiv-
ed from State Governments after investi-
gation in 205 cases. 

IRllEGULARITIES IN EMPLOYEES PROVI-

DENT FUND SCHEMES 

2245. SHRI PREM CHAND 
VERMA: Will the Minister of LABOUR 
AND REHABILITATION be pleased 
to state: 

(a) the number of beneficiaries of 
the Employees' Provident Fund Scheme 
and the extent of funds available to the 
Scheme since 1952; 

(b) the investments which have been 
made out of the Fund of the Scheme amI 
in which directions and what is the re-
turn per cent per annum from each in-
vestment; 

(c) the percentage of expenditure on 
the administration of the Scheme and 
from what source the expenditure is 
met; 

(d) whether the scheme suffered any 
losses during these years due to mis-
appropriation or otherwise; and 

(e) if so. the extent of losses suffered? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI): 
(a) As on 30th November, 1967. the 
total number of subscribers was 50.87 
lakhs and a sum of Rs. 1,048.36 crores 
was received as contributions upto that 
date. 

(b) As on 30th November, 1967, the 
total in\'CStments amounted to Rs. 710.65 
crares. The investments were made in 
Central Government securities. FIXed 
Deposits, Post Office Savings Certifi-
cates and State Government securities. 
etc. and the yield from these invest-
ments varies from 21% to 7% per 
annum. 

(c) The expenditure on the adminis-
tration of the Scheme is met from a 

specialJevy realised from the employers 
at the following rates :-

(i) 0.37% of the pay of the 
workers in UDeXempted estab-
lishments; and 

(ii) 0.09% of the pay in exempted 
establishments. 

(d) Yes. 

(e) The major losses due to misappro-
priation amounted to Rs. 16.787.34. 

CENTRAL WARBHOUSING CoRPORATION 

2246. SHRI PREM CHAND 
VERMA: Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
state: 

(a) whether any enquiry has been 
instituted into the causes of mis-manage-
ment of the Central Warehousing  Cor-
poration resulting in losses; and 

(b) if so, the results thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
No, Sir. 

(b) Does not arise. 
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